
Csntrai Administrative Tribunal , Principal Bench

C.P.No.287/2000 in

O.A.I 572/1999

New Deihi , this the 21st day of November, 2000

Hon'ble Mr.Kuldip Singh,Member CJ)
Hon'ble Mr. M.P. Singh, Member (A)

.Pet i tloner

Chatter Pal s/o Shri Raghubir Singh
,R/o c-/o Qaur Bhawan , Ga I i No. 40,
Sadh Nagar-i i .New DeIhi ^

(By Advocate: Shri Yogesh Sharma)

Versus

1 , Shri S.P.Mehta
Genera! Manager
Northern Rai 1 way,Baroda House,

Ds 1 I

2. Shri O.V.Anarid
D i V i s i ona! Ra i I way Manager,
No r t he r n Ra i i way,
Bikaner (Raj.) ....Respondents

(By .Advoca t e ; Shri R . L . D.hawan)

ORDER (ORAL)

Bv Hon'ble Mr. Kuldio Sinah. Member (J)

Learned counsel for the petitioner submits

that respondents have cornp! i ed with the directions of

the Tribunal in 0 1572/99 and he is satisfied with

the same. According1y, C.P. is dropped and notices

ged.

( M.P. Singh )
Member (.A)

(  l^uldip Slpgh )
Member (J)

/d i nesh/


